Declaration of Assets and Liabilities Year 2021-22

I, Prittam Kumar, son of-5ri Subhash Chandra Nirala, Aged-49 years, belonging to
Bihar Administrative Service and presently working as Private Secretary (Gazetted) to the
Leader of Opposion, Bihar Vidhan Sabha (Parent Department-General Administration
Department), Main Secretariat, Government of Bihar, Patnagive herein below the details of
the assets (immovable, movable, bank balance, etc.) of myself, my spouse and

dependants™:

A.

(Assets in joint name indicating the extent of joint ownership will also have to be given)

(51, Description Self Spousa Dependant-1 Depend

Mo Mame Pinkl Kumari Mame-Priyanshu ant-2

Raj Mame-
Aditi Raj |
i. | Cash Rs.15,000/- Rs.20,000/- il il

il | Deposits in Bank-Rs.56,763/- Bank-Rs.1,33,145/- | Bank-Rs.2,500/- Nil

Banks, PPF- Rs.9,97,212/-
Financial FD-7,877/-
Institutions Sahara-{Rs150000/-
And Non- deposited in 2009
Banking while in previous
Financial service under

Companies Prl.A.G.(AP)Hyderabad

iii. | Bonds, Nil Nil o =
Debentures
and Shares in
companies

iv. | Other financial | LIC-Rs.40,131/- LIC-Rs.26,982/- - -
institutions, {Premium) (Premium)

NSS, Postal KVP-Rs.1,00,000/-
Savings, LIC
Paolicles, atc

v. | Motor Vehicles | 1.0ne Matorbike- - - g ||
(details of Honda Shine, Make-
make, etc.) 2016

2.0ne  Car-{Hyundai
I10 Sportz, Make-2021
taken on SBI Loan
amount Rs.5,50,000)

vi. | Jewellery Gald-30gm Gold-100gm - Gold-
(give details {value not assessed) (value not 20gm
of weight and assessed) -
value)

vii. | Other assets, | One HP Pavillion g- - - -
such as values | series Laptop provided
of claims / by GAD, Government
Interasts of Bihar during

probation period
One Samsung Tab




companies should be given.
* Dependant here means a person substantially dependent on the income of the employee.

Details of Immovable assets
[Mote: Properties In joint ownership indicating the extent of joint ownership will also have to be

Iindicated]

* Value of Bonds / shares / Debentures as per the latest market value in Stock
nge In respect of listed companies and as per books In the case of non listed

*l
No.

Description

Spouse
Name-Pinkl Kumar|

Depen
o

Depend
ant-2

(1)

Agricultural Land
= Location(s)

= Survey
number(s)

- Extent (Total
measuremeant)
=Current market
value

Nil

(i)

Nen-Agricultural
Land

- Location(s)-
Survey number(s)

- Extent (Total
measurement)

-Current market
value

ij1/2 part of ancestral
property (9 kattha land at
Shastrinagar, Munger)at my
hometown Munger, Bihar,
(Current Market Value-Not
assessed)

-Jhanjhruola,
Farrukhnagar
-215 sq yard-
Rs.946000/-
(Taken from sale
proceeds of
already declared
Land Mauza-
MNayachak,
Kheminichak,
Patna, Khata-35,
Part of plot 25}

NIl

Nil

(i

Buildings
{Commercial and
residential)
Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market

(iv)

Houses /
Apartments, etc.
= Location(s)

- Survey fdoor
number(s)

= Extent (Total
measurement)

- Current market
value

A 3-BHK flat in Apartment
Kashyap Green City, A B
Magar, West of Rupaspur-
Khagaul Nahar Road,
Khagaul (SBU Area 1440
sq.ft) booked in 2012
(maortgaged to HOFC Ltd
aqainst loan of Rs

251 Uapﬂﬂﬂf'}q

(v)

Others (such as
Interest in
property)




(2
du;e’s: -

1 give herein below the details of my liabilities / overdues to public financial institutions amd government

[Mote: Please give separate details for each item)

Sr.
MNo.

Description

Mame & address of Bank /
Financial Institutions(s) /

Amount outstanding as
on 25.01.2021

(i) Loans from Banks

Department (s)
SBL

5,10,169/-

(ii} Loans from financial

| institutions

HOFC Ltd

Rs. 12:3915231'_

(iii} Government Dues:
(a) dues to departments
dealing with government
accommodation

Mil

Ml

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity

il

(d) dues to departments
dealing with telephones

Nil

Mil

(e) dues to departments
dealing with government
transport (including
aircraft and helicopters)

(f) Other dues, if any

(b)

(I} Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]

Nil
(IT upto AY 2021-22 paid)

PAN-ADLPK4962D

Nil

(i) Wealth Tax [Also

indicate the assessment

year upto which Wealth
Tax return filed.]

il

{iil) Sales Tax [Only in
case of proprietary
| business]

Mil

(iv) Property Tax

NIL [Paid Upto March2021]

(Paid to Danapur Nizamat

Nagar Parishad)

Nil

ly




€.4 Personal Detall

GPF/CPF/PRAN No. :- BHR/BAS-4177
Gender :- E] (M/F)
Date of Birth -

lo |1 o [7 [1 ]9 [7 T2 | (oommmm

crsics - G

Cadre =
Bihar Administrative Service
(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretariat Service etc.)
Munger
Home District i=

I hereby declare that the above details are true to the best of my knowledge
and belief. :
Signature Pr Mo k“ r:--\_{:b"l--‘

------------- SEEEEREENLASA I RERR e R R

Name of Employee: PRITTAM KUMAR
Place: Patna Dasignation: P.S. to Leader of Cpposition,
Bihar Vidhan Sabha
T A e Department:Parliamentary Affairs Department
Parent Department-General Admin. Department (GAD)

Note: Please sign each page of the declaration. Asset declaration form must ba in
A4 size white paper with computer typed (single side) in prescribed format.
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